
To,

THE GAUHATI HIGII COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALANO, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.VU-119/2OOL| 2583 lA
Shri Kaushik Kumar Sharma,
Jt.Registrar (Viqilance),
Gauhati High Court,
Guwahati

Shri Dhrubajyoti Mahanta,
Member, i4ACT,
Kamrup (lvl).

Yours faithtully,

' J,,( '
JT.REGISTRAR TVIGILANCE)

""1

From :-

Dated Guwahati the 1lth June, 2021

Sub: Stauon leave permission.

Ref:- Your letter No. 251 Dated 07.06.2021.

Sir,

With reference to the above, I am directed to inform you that your prayer forstation leave on 12.06.2021. atono wirh permission to use the officiat ,l"t-t.il]"t your orn aortfrom the moming to the eventng o? 12.0d.2021, h;, L;;;;;;;.* '"*-

Memo NO.HC.UI-,.I9l2OOtt 2584 tA, dated 11.06.2021

Copy to:

1. The project Manager, Gauhati High Court.


